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HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU 

(OFFICE OF THE REGISTAR JUDICIAL, JAMMU) ~-~fj~ 
OWP No. 7 45/2004 tf;:a · qz 

.TITLED: Bashi Ram v/s State and others h -i.i' ·~ 
t''o ~ 

NOTICE TO LEGAL REPRESENTATIVES OF RESP~D j 
NO'S 7 AND 14- · \,~~t n"').~-t;'Y 

~~ 
1. Chaman Lal S/o Gian Chand, husband of Vidya Kumari deceased respondent No. 07, Rio 

Gurah Jagir TE!hsil Akhnoor District Jammu post office- Akhnoor. 
2. Bunty Kymar S/o Late Vidya Kumari. 
3. Mamta Devi D/o Late Vidya Kumari w/o Bodh Raj Rio Badwal Tehsil & P/0 Khour District 

Jammu. 
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{Legal Heirs of respondent no (7)} 

Rano Dcvi V/o Bcli Ram w/o Mandir Lal Rio Badwania Tchsil and post office Jourian District 
Jammu. 1 
Pasho Dcvi ID/o Bcli Ram Rio Bhcritaryai Tehsil Jourian District Jammu. 

Veer pcvi D~o Bcli Ram W/o Madan La!. Rio Jad Tehsil Jourian District Jammu. 

Sunita Dcvi 0 /o Bcli Ram w/o Subash Chandcr Rio Kot Ghari Tchsil Akhnoor District 
Jammu. 
Ramcsh Lal S/o Bcli Ram R/o Bhcritaryai Tchsil Jourian District Jammu 

Chanc'lcr Pash S/o Bcli Ra m R/o Bhcritaryai Tchsil Jourian District Jammu. 

Kuldccp Ra.i S/o Bcli Ram R/o Bhcritaryai Tchsil District Jammu. 

Jcct J~aj S/o Hcli Ram Rio Bhcritaryai Tchsil Jourian District Jammu. 

9. Ram Paul S/o Bcli nam R/o Bhcritaryai Tchsil Jourian District Jammu. 
; . {Legal representatives of respondent No. (14)} 

Whereas: in thl • above noted case, it has been proved to the entire satisfaction of 
the ' Ion ble Cqurt tl t the service of Legal representatives of respondent No.7 and 14 
namJ d hove clannot e effected in any ordinary manner hence proclamation is hereby 
issue a ainst e ab e named respondents to appear before this court on 21-09-2023 at 
10:3 A . o .the xt working day if 21-09-2023 is declared holiday in person or 
thro gh ·orne · cogni ed agent failing which appropriate order will be passed 

Giv nd seal of the court this 4th August 2023 at Jammu. 

No:-

Forwarded in original to the Editor 51 If 'f £ T/ 111 ~ .!> Jammu for publishing the notice in the 
newspaper, cutting of the New~P.aper anJ.i bill of advertisement be sent to this registry before 21-09-
2023.An amount of ~s 500/- vide ~~ ~12'f dated 04-08-2023 as publication charges have been deposited 
in this Court which shall be paid as and when the bill and cutting are received. The matter be treated as 
most urgent 
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